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COMMONWEALTH
PARLIAMENTARY
ASSOCHATION

B.43 14 June 2016
TO: ALL BRANCH SECRETARIES

REGIONAL SECRETARIES
Dear Colleagus

CALL FOR THE NOMINATION OF CANDIDATE(S) FOR THE “NON-OFFICER"
POSITION OF THE CPA TRUST FUNDS

Did you know that in addition to the CPA International Executive Committes, there is also a
small Board of Trustees who manage two of the Association’s Trust funds? Are you keen to
get involved in the management of these trust funds? As a result of a vacancy that has
arizen on the three-member Trustee Board, there is now a unique opportunity for you o
become a “non-Officer” Trustee of the Board, Interested? Please find out more abaut this
exciting opportunity below,

1. Background:

(8) Number of CPA Funds:

The Commonwealth Padiamentary Association has three main Funds, These are the
Headquarters Secretariat Fund and Two Trusf Funds [Conference Assistance Fund (CAF)
and Working Capital Fund (WCF)]. The Trust Funds are managed by the Trustess, with
professional investment advice belng recelved on & regular basis from investment
managers,

(b) Establishment of the Trust Funds:

The General Assembly agreed to establish the CAF Fund at its meeting in Barbados in 1989
and a Trust Deed was esiablished in 1992 o administer the Fund. The primary purpose of
the fund Is to provide financial assistance to CPA Branches which might not otherwise be
able to act as hosts to the Annual Plenary Conference. The WCF Fund was established in
1978 with donations from CPA Branches. The purpose of the WCF Fund is to provide
financial assistance to enable Branches to attend and participate in CPA activities including
(but not limited o) workshops, seminars and conferences.

{c) Number of Trustees of the Trus! Funds:

The Trust Deeds of the funds stipulate that there shall be a maximum of three (3) Trustees,
These shall be the Treasurer and Secretary-General (each an Officer Trusiee), and a further
person who 5 a member of a Branch shall be appointed as a Trustees (to be called the
“non-Officer Trustee”).

{d) Trust Deeds:

The management of the Funds are governaed by the CAF Trust Deed dated 7" Day of April
1992 and the WCF dated the 31 Day of October 1980 (as amended by the Trustees an 12%
Day of Septamber 2010), The powers of the Trustees are sef out in the enclosed CAF and
WCF Trust Deeds for your information and reference.
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(&) Objectives of the Trus! Funds:
The investment objectives are as detailed in the Investment Policy Statement and, in broad
terms, are as follows:

i) Long term real growth of capital,

i) A constant (annual) revenue stream comgpeised of dividends and interests.

i) To treat the CAF and WCF portfolios as endowments,

iv) To maintain long-term United Kingdom investment exposure.

v) To provide a wide range of investment apportunities in various assel classes.

{1l Appointment of Trustees:
The Trust Deeds of the CAF and WCF Funds stipulate that the power to appoint new
Trustees shall be vested in the Executive Committee.

(gl Frequency of meatings:

The Trustees of the CAF and WCF Funds meet twice per annum (generally in March and
June) o consider the funds' recent performance against agreed investiment objectives,
budgets and applications for financial assistance.

() Term of office;

The term of office will be three (3) years. 4 Trustee may be re-appaointed for another three-
year term by the Executive Commiltee if they consider it to be fil and proper to do so.
Consequently, If a Trustees is re-appointed, the maximum term of office shall be six (6)

years,

{i} Trustees’ Benefils:

Trustees are not paid any remuneration for their services. Howewver, reimbursements are
made for reasonable oul-of-pocket expenses thal are wholly and exclusively incurred fo
attend Trustees’ and related meetings,

(i) Value of the Trust Funds' Investments:
The value of both the CAF and WCF Funds curmently stands at £5.2m.

2. Call for Mominations:

Following the resignation of the current “non-Officer Trustee" of the CTPA Trust Funds, a

vacancy has now anisen on the Truslee Board. Nominations are hereby called for from all
CPA Branches.

Branches, Officers of the Assoclation and Regional Representatives who wish to make a
nomination for this position should do so in writing o the Secretarial by 15 July 2016 for
censideration by the Executive Committee at its next meeting in Dhaka, Bangladesh, The
nominated person must be 8 Member of a Branch. The Executive Committee will appaint
one of the nominated candidates to the non-Officer Trustee position at the meeting.

| look forward to receiving your nomination in due course.

Yours sincerely
I {dﬁ g

Akbar Khan
Secretary-General
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